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Heard Mr. S.X.Das, Id. Counsel fer the
Appliéant and perused the mabterials placed en
regerd.

Repeated representatien ef the applicant
Smt. Snehlata Pgtnaik E'GT(Bialagy) of Kendriva
Vidyalaya at Cuttack| te be pested at Xendriya
Vidyalaya/\r‘\ianchcswar/shubancswar having net
re@ejved due censideratien ef the autherities,
she has been virtually cempelled te appreach this
Tribunal in the present O.A. undér Sectien 19
of the Administrative Tribunal's Act, 1985. It

is stated that ignering the genuine grievances
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eof the Applj:cant(stated te be genuine in terms of
the transfer guide lines feor iendriya Vidyalaya
Sangathan énferced with effect frem 19.1.08 ) ethers
have been accemmedated at KBndriva Viéyaiaya,
Mancheswar/Bhubaneswar. It is alse the case ef the
Applicant that the autherities are taking steps

te bring further staff (othexf than the Applicant)

te be poéb:d in Kendriya Vidyalaya at Mancheswar

te be prejuliced te the Applicant.

In the aferesaid premises, this O.A. is
dispesed-eof at the admissien stage requiring the
Respendents te leek te the grievances of the
Applicant as raised by her in this O.A. by 15th of
July,IZDOS. Liberty is hereby granted te the Appliéant
te put up a censelidated representatien befere the
Respendents _By‘zlst of June,2005,and if, any such
representatiens are submitted by the Applicant
within the date f£jixed ,then the Respendents sheuld
de well in taking thé same inte censideratien
e xpeditieusly.

: Lhtii full censideratiens are given te the

grievances of the Applicant as raised herein, the

PGT(Bielegy) pest that is lying vacant at Kendriya

Bidyalaya, Mancheswar/Bhubaneswar (as shewn in

.Annexure-.ﬁv4. te this O.A.) may net be filled up'

by the Respendents.
Send cepies ef this erder te the Regpendents
aleng.with cepies of the O.A, and free cepies eof

this erder be handed ever te the 1d. Qeunsel appearing

fer the Applicant. \70
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